FORM A

Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF NJOY BLUES LLP

RELEVANT PARTICULARS
1. | Name of corporate debtor Njoy Blues LLP
2. | Date of incorporation of corporate debtor February 19, 2019
3. | Authority under which corporate debtor is | ROC - Kolkata
incorporated / registered
4. | Corporate Identity No. / Limited Liability | AAO-3175
Identification No. of corporate debtor
5. | Address of the registered office and principal office | st Floor, 22/6/1A Rustomjee Street,
(if any) of corporate debtor Kolkata, West Bengal - 700019
6. | Insolvency commencement date in respect of | November 29, 2022 (Date of Hon’ble NCLT
corporate debtor order)
(*November 30, 2022 Date of receipt of
order by IRP)
7. | Estimated date of closure of insolvency resolution | May 28, 2023
process
8. | Name and registration number of the insolvency | Name: Mr. Arun Poddar
professional acting as interim  resolution | Regn No: IBBI/IPA-001/IP-P02237/2020-
professional 2021/13387
9. | Address and e-mail of the interim resolution | Registered Address: 1st Floor, 144B
professional, as registered with the Board Shyama Prasad Mukherjee Road, Post
Office Kalighat Near Rash Behari More,
Kolkata, West Bengal, 700026
Email Id: ca.arunpoddar@gmail.com
10. | Address and e-mail to be used for correspondence | Process Specific Address: Arun Poddar c/o
with the interim resolution professional Ancoraa Resolution Private Limited, 1412,
Real Tech Park, Sector 30 A, Vashi, Navi
Mumbai - 400 703
Process Specific Email Id:
cirp.njoy@ancoraa.com
11. | Last date for submission of claims
December 14, 2022 (14 days from date of
receipt of order)*
12. | Classes of creditors, if any, under clause (b) of sub- | N.A.
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act | N.A.
as Authorised Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at: Physical Address: N.A.

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench -II has ordered the
commencement of a corporate insolvency resolution process of the Njoy Blues LLP on November 29, 2022
vide order no. CP(IB) No. 245/KB/2021. (Date of receipt of order by Interim Resolution Professional is
November 30, 2022).

The creditors of Njoy Blues LLP, are hereby called upon to submit their claims with proof on or before
December 14, 2022 to the interim resolution professional at the address mentioned against entry No. 10.



The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Digitally signed by
ARU N ARUN PODDAR
Date: 2022.11.30
PO D DA R 2?:(;34:1 0 +05'30'
Arun Poddar

Date: December 01, 2022 Interim Resolution Professional
Place: Kolkata In the matter of Njoy Blues LLP
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Farmers paid
%1.25 trillion as

claims till Oct

FARMERS HAVE
BEEN paid claims
worth Rs 1,25,662
crore under the Prad-
han Mantri Fasal
Bima Yojana sinceits inception
in 2016, the government said
on Thursday. Crop insurance
premium totalling Rs 25,186
crore have been paid by the
farmers under the scheme till
October 31,2022. PTI

SJVN, Grid Corp of
Odishatoform]JV

STATE-RUN SJVN on
Thursday said its arm SJVN
Green Energy and Grid
Corporation of Odisha
(GRIDCO) will form a joint
venture to developa 1,000
MW hydro electric project
and 2,000 MW solar project
entailing an investment of
20,000 crore.

PTI

Coal ministry tohold
investors conclave

The coal ministry on
Thursday said it
plans to hold a series
of investors'
conclave at several locations
across the country.An
investor conclave will be held
in Bengaluru on Saturday, the
ministry said. PTI

CUSTOMER ACQUISITION COST GOES DOWN

EWS Aadhaar's e-

KYC for 300 more

fintechs & NBFCs: UIDAI CEO

PRASANTA SAHU
New Delhi, December 1

AFTER USING THE Aadhaar
platform for the delivery of
government schemes to peo-
ple, the Unique Identification
Authority of India (UIDAI) has
extended its e-authentication
platform to around 300 fin-
techs and NBFCs in the last six
months foron-boarding of cus-
tomers, which will drastically
reduce their customer acquisi-
tion cost,its CEO Saurabh Garg
told FE.This has brought down
customeracquisition cost from
%500-700/personto 3.

He said the government
would showcase Aadhaar and
India Stack during the current
G20 presidency, and how it
could be used by other coun-
tries for their residents and
their digital economy. India
Stack comprises technology
products, including Aadhaar,
UPI (an instant payment sys-
tem), e-Sign, DigiLocker (for e-
storage and authentication of
documents) and UMANG (to
access government services).

India's digital economy has
come along way since the first
Aadhaarwasrolled out in Sep-
tember 2010 with 1.35 billion
people having unique bio-
metric identities.

Transfer of assorted subsi-
dies and sops to the beneficia-

Brass parts from
Jamnagar shine
in Europe, US

NAYAN DAVE
Ahmedabad, December 1

DESPITEVOLATILITY INinter-
national brass scrap pricesand
subdued domestic demand,
India’slargest brass parts clus-
ter in and around coastal Jam-
nagar town has registered
increasing exports to Euro-
pean and American markets.

Export-oriented  brass
parts units in Jamnagar are
getting repeat orders from
developed countries as a
result of improved quality of
their manufactured products,
said Lakhabhai Keshwala,
president of Jamnagar Fac-
tory Owners Association.

“Over the past 2-3 years,
many export making brass
part units have upgraded with
the induction of state-of-the-
art Computer Numerical Con-
trol (CNC) and Vertical
Machine Centre (VMC)
machines.These machinesare
extremely helpful in produc-
ing almost zero-defect brass
parts. Now, we are able to
match the international stan-
dard at far lower prices than
our competitorsin othercoun-
tries,”he added.

It may be recalled that just
five years back, brass parts
units had to import CNC and
VMC machines from countries
like Germany. These imported
machines used to cost around

80 lakh each. Now, similar
machines are being manufac-
tured in India which are cost-
ingaround ¥15-20 lakh.
“Brass parts unitsin Jamna-
gar are fast upgrading with
Made-in-India CNC and VMC
machines being produced in
Rajkot, Bengaluru, Pune and
Delhi. Due to availability of
locally made machines, the
upgradation process at brass
parts clusters becomes
extremely fast,” says Keshwala.
Earlier, exports from the
cluster were limited to South
Asian, African and West Asian
countries. However,with mod-
ernisation, the same export
making units are attracting
buyers from European, Aus-
tralianand American markets.
There are more than 7,000
brass-parts manufacturing
units, mostly MSMEs in and
around Jamnagar. Following
the outbreak of the Russia-
Ukraine war, brass parts mak-
ersin Jamnagarwitnessed dif-
ficulties in  importing
raw-material (brass scrap).
The cluster solely depends
uponimportof brass scrapand
lead - the two important
ingredients they require to
make intricate brass parts.
Nearly, 80% of these raw-
materials are being sourced
fromthe USAand around 20%
are being imported from
African countries.

THIRD E-AUCTION SALE OF

M/s. United Chloro-Paraffin Pvt. Ltd. (In Liquidation)
CIN NO. U24119WB2003PTC096643

For disposal of assets in terms of Liquidation process
Regulations of Insolvency and Bankruptcy Code 2016

E-Auction

at 12:00 a. m. to 03:00 p- m.
(With unlimited auto extension of 15 minutes Each)
Sale of office owned and forming part of Liquidation Estate of United Chloro- Paraffin Pvt. Ltd. (I
Liquidation.) for sale by the Liquidator, appointed by the Hon’ble National Company Law Tribunal,
Kolkata Bench vide order dated 19.07.2019. The Sale will be done by the undersigned through the
E-Auction platform: https://ncltauction.auctiontiger.net

Date & Time of E-Auction : 06.12.2022,

IST

SL

Reserve Price| EMD 10% of |BID Increment

Details of Properties

No (FinLacs) | ReservePrice| (ZinLacs)

A 1fully furnished office Space in Suite No. 907
measuring a supper built up area 868 sq. ft. on
9" Flr., B+G+16 storied building, “OM Tower”,
situated at 32, J. L Nehru Rd.; Kolkata -700 071
Ward No. 63 of Kolkata Municipal Corporation.
Reserve Price Exclusive of GST
Last date to apply for bid document 05.12.2022.

Terms and Condition of the E-Auction are as under :

1. E-Auction will be conducted on “AS IS WHERE IS”, “AS IS WHAT IS” and “WHATEVER THERE IS
BASIS” “NO RECOURSE BASIS” and “WITHOUT ANY CLAIM / COMPENSATION IN FUTURE”
through approved service provider, eProcurement Technologies Limited.

2.This Sale Notice shall be read in conjunction with the Complete E-Auction Process Document
containing details of the Assets, online E-Auction Bid Form, Declaration and Undertaking
Form, General Terms and Conditions of the E-Auction Sale which are available on the portal :
https://incltauction.auctiontiger.net Contact Name : Mr. Ram Prasad Sharma, Contact No.:
8000023297 - 079 6813 6854 / 55/ 51 079-6813 6800; Email ID : nclt@auctiontiger.net

3. E-Auction Process Applicants shall provide, prior to submission of their auction bids, ¥ 5,000/-

towards application money for bid documents.
The intending bidders are required to deposit Earnest Money Deposit (EMD) amount either through
Demand Draft in the name of “United Chloro- Paraffin Pvt. Ltd. (In Liquidation.) in Liquidation
Account No. 38695818728, IFSC Code : SBIN 0018192, maintained with State Bank of India
SAMB II, 1, Middleton Street, Kolkata-700 071, through NEFT / RTGS.

4. The EMD of the Successful Bidder shall be retained towards part of the sale consideration and the
EMD of unsuccessful bidders shall be refunded. The EMD shall not bear any interest. Please refer
E-auction Process Documents at E-Auction portal of e-Procurement Technologies Limited.

5. The liquidator reserve the right to accept or reject all or any of the bids without assigning any reason
whatsover.

6. Sale bids a will be cancelled if the balance sale consideration is not paid within stipulated time
mentioned in E-Auction Process Information document.

For details visit www.ncltauction.auctiontiger.net or mail to ucppl.lig@gmail.com

76,00,000/- | 7,60,000/- 50,000/

sd/-

S. V. Ramani, Liquidator

United Chloro-Paraffin Pvt. Ltd. (in Liquidation)
Regn. No. IBBI/IPA-02/IP-N00530/2017-18/11692.

Address : 50, Lake Temple Road, 2" Floor, Kolkata-700 029
ramanisv56 @gmail.com or uccppl.lig@gmail.com

Cell : 9331016802 OR 81002 60613

Date : 02.12.2022
Place : Kolkata

ON-BOARDING CLIENTS

B The government would showcase Aadhaar and India Stack
during the current G20 presidency, and how it could be used
by other countries for their residents and their digital economy

M India Stack comprises technology products, including
Aadhaar, UPI (an instant payment system), e-Sign, DigiLocker
(for e-storage and authentication of documents) and UMANG

(to access government services)

SAURABH GARG, CEO, UIDAI

£

We have more than 300 fintechs and

NBFCs which have been on-boarded (for
e-KYC of people for their payment
services, loans, etc). Earlier, onboarding a
new customer for fintech would
cost anywhere between ¥500-
700, now it has come down to %3

ries through the Aadhaar-
enabled Direct Benefit Transfer
(DBT) platform hasresultedina
cumulative savings of 32.23
trillion to the government
exchequer by plugging leak-
ages between FY15and FY21.
With 100% coverage, Aad-
haar is and will continue to be
the basis of that ease of living
because of which people can
getincluded in schemes much
more easily. Currently,the Aad-
haarplatformisusedtodeliver
1,100 schemes,including 315
of the central government, to
transfer subsidies in cash or

L
'
s

i

kind.Thishasled toanacceler-
ation in service delivery and
better targeting of the benefi-
ciaries ensuring deduplication
and plugging of leakage.
“So,all these objectiveswillbe
fully met if all the beneficiary-
oriented schemes of the Centre
and states are onboarded in the
Aadhaar-DBT platform. This is
oneaspect thatwewillwork on,”
Garg said. The second area that
UIDATI is looking at was how the
private sector can also leverage
Aadhaarforbetterand fasterser-
vicedeliverywhile ensuringthat
the privacy and confidentiality

requirementsaremet,headded.

“We have more than 300
fintechs and NBFCs which
have been on-boarded (for e-
KYC of people for their pay-
ment services, loans, etc). Ear-
lier, onboarding a new
customer for fintech would
cost anywhere between I500-
700, now it has come down to
33 (that UIDAI charges to cover
administration cost),” Garg
said. It benefits customers as
onboarding cost is low while
fintechs benefit from assured
identity verification.

With India assuming the
G20 presidency on Wednesday
for ayear, the country's digital
growth story would be a key
showpiece for the world to
adopt. Many countries from
Asia, Africa and Latin America
have showninterestintheAad-
haar ecosystem, which uses
open-source architecture and
technologies.

“Welook forward to show-
casing the India Stack during
the G20 Presidency...to dis-
cuss and analyse how the
India Stack could be of use for
countries,” Garg said. Among
other initiatives, Garg said
UIDAIwill rope in about 15
ethical hackers soon to fur-
ther strengthen the informa-
tion security and cyber secu-
rity of the IT systems as data
privacy is a key focus area.

Govt plans to boost shipbuilding

MANOJ KUMAR
New Delhi, December 1

THE CENTRE PLANS to offer
cash subsidies, lower taxes and
otherincentives tobolster ship-
building industry, two govern-
ment sources said — part of an
effort to reduce the pain of high

freight rates for the nation's
manufacturers. The plans
includesubsidies sothatatleast
50 new vessels can be built as
well as the granting of "infra-
structurestatus"totheindustry
which would help with financ-
ing from banks. A $123 million
maritime development fund is

alsolikelytobe established, they
added, without providing fur-
ther details. Finance minister
Nirmala Sitharamanis expected
toannounce the planswhenshe
presents the annual budget for
2023-24 to on Februray 1, a
senior government official said.

—REUTERS

Petrol, diesel
sales witness
double-digit
growth in Nov

PRESS TRUST OF INDIA

New Delhi, December 1
PETROLAND DIESEL sales in
India sawa double-digit year-
on-year growth in November
as increased demand from
the agriculture sector helped
build on the momentum gen-
erated by the festive season,
preliminary industry data
showed on Thursday.

Petrol sales soared 11.7%
to 2.66 million tonne in
November, as compared to
2.38 million tonne of con-
sumption in the same month
lastyear.

Sales were 10.7% higher
than in Covid-marred Novem-
ber 2020 and 16.2% more
thanin pre-pandemic Novem-
ber2019.

Month-on-month, the
demand was up 1.3% on the
high-base festive season cre-
ated in October.

Diesel, the most used fuelin
the country,posteda 27.6%rise
in sales in November to 7.32
million tonne, as compared to
the same month last year.

Consumption was up
17.4% over November 2020
and 9.4% higher than pre-
Covid 2019.

The fuel has seen a rise in
sales month-on-month since
September.It rose byamassive
17.1% when compared with
6.25 million tonne of sales in
October 2022.

Petrol and diesel sales were
highest since June.

Industry sources said
diesel demand has been surg-
ing on pick up in the agricul-
ture season. Use of the fuel in
irrigation pumps and trucking
has helped build the momen-
tum generated from the fes-
tive season demand push in
October.

Rabi crop sowing led to a
pick-up in economic activity
and arise in demand.

Centre cuts windfall
tax on crude oil,
diesel exports

GLOBAL OIL PRICES FALL ™Thewindfal

tax on locally
produced crude
oil has been cut
to 24,900 per
tonne from
210,200 per
tonne

B According to
PPAC data, the
Indian basket

of crude all
averaged $87.55
per barrel in
November

SURABHI
New Delhi, December 1

WITH GLOBAL OIL prices
falling, the Centre on Thurs-
day significantly reduced the
windfall tax on locally pro-
duced crude oil and diesel
exports.

In a notification, the
finance ministry said the
windfall tax on locally pro-
duced crude oil has been cut
to 4,900 per tonne from
X10,200 per tonne. Sepa-
rately, it also reduced the
windfall tax on high-speed
diesel for exports to X8 per
litre from X10.5 perlitre.This
includes a cess of 1.5 per
litre.

The changes will be effec-
tive from December 2, it said.
According to PPAC data, the
Indian basket of crude oil
averaged $87.55 perbarrelin
November, down from $91.7
perbarrel in October.

Since July 1, the govern-
ment had imposed special

additional excise duties of
13 per litre on diesel
exports,and %6 per litre each
on petrol and aviation tur-
bine fuel exports.

It had also imposed a spe-
cial additional excise duty of
X23,250 pertonne on domes-
tic crude oil production. No
windfall tax is applicable on
exports from special eco-
nomic zones.

The objective was to tax
the super-normal profits
being made by domestic pro-
ducers of crude petroleum
when international prices
rose. The government had
alsoannounced a mechanism
of fortnightly review and 10
such reviews have taken
place. In the first review on
July 20, the Centre had
removed the export tax on
petrol.

The previous review was
done on November 16 when
the windfall tax on domesti-
cally-produced crude oil was
raised to 10,200 per tonne.

E-AUCTION SALE NOTICE

{Under Liguidation 38

a3 of B8 (Lipuidatson Process) Regulations, 2016

DELTRONIX INDIA LIMITED ({in Liquidation) [DELTRONIX]

Liguidatar of Delfronix heraby invites, Eligible Biddes(s) for partcipatson in E-Auction Sale of
Assels of Deltronie, Listed herein, on 'As is \Where |, Whatever There s and Without
Recourse' basis as per the auction schedule stated herein and as per the datailed terms,
conditions & process listed in Bid Document which can be

downloaded from
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FORM A
PUBLIC ANNOUNCEMENT

i Linder Hegulabon & of the nsahency and Benkruptoy Board of India
Inspdvency Hasoition Pracass for Comorate Parsons) Raguations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
NJOY BLUES LLP

1. [ Name of comparate datier

3

F '.ﬁ.lrl-"n"r‘!, unidar which |:nr|'_|-::|r1lr~-;|-.:| Hr P
| 4. | Corporate Iderty Mo, | Limped Liatiity

| £ | Address ol the regstered ofice and

| 5 | Irsahency commencement da in

| - | Estimated date of closure of insohvency

E Marme and rﬂgalml.u.n errier ol i

i G | Address and e-rrl of the irfedm n:s:il.ﬁl:lrl Registerad Address: 151 Floorn, 1448 Shyama

| 10| Address and e-mail 10 ba usad for

- i R | ocder}®
12 | Classes of credibors, I iy, urder BiA,
clavsa () of sub-saction (64] of
section 21, asceriained by e inberim
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[ 13 Names of Ireokency Professionals BLA

14 i@} Aedevant Foms and

RELEVANT PARTICULARS
Moy Blues LLP

| Febuary 18, 2018
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May 38, 2023
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rasolution process
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Insoivency professional Bciing &= imenm | Fegen Noc IBBLPSA-O00, TP PO 2080- 2021 3387
| resolution profassonal

professional, = registored with the Doard | Prasad Mukhenes Road, Post Cffice Kalighat Mear
RAash Behan More, Kokarta, West Bengal, 7028
Email bt ca annpedian@gmai com
| Process Specific Address: Ann Podder oo
Ancomsa Resoltion Private Limibed, 1412, Real Tech
Pork, Sector 20 A, Vish, Moy Moumbss - 400 703
Process Specific Email ld: snp.roySlancoras oom
| Decamber 14, 2022 (14 days from date of recept of

COMasIndence with tha imanm
resolution prolessonsl

11| Loest cloia o sabrmission: of clakmes

ichentifid o A e Aaribcnised

Rapresenialive of credioms in & casa

(Thees nameas for each class| _

| "Wveaty Binkc hitps DD .pov indhomeddownioads

ol Detsile ol authonized represantaives Proysacal Scidresss: BLA

are avalabe at

BANDHAN BANK LIMITED
Office Address: Floors 12-14, Adventz infinity/@5, BN 5,

o Bandhan
Bank Sector V, Salt Lake City, Kolkata - 700091

APPENDIX IV [Rule — 8(1)]

POSSESSION NOTICE (FOR IMMOVAELE PROPERTY)
Whereas
The undersigned being the Autherised Officer of Bandhan Bank Limited under
the Securitisation and Reconstruction of Financial Assels and Enforcement of
Security Interest Act, 2002 (54 of 2002} (heremnafter the "said Act”) and in exercise of
the powers conferred under section 13(12) read with Rule 3 of the Secunty Interest
[Enforcament) Rubes, 2002, (hereinafter the "said Rules”) issued a demand notice
dated November 13, 2019 bearing reference no, BBL/SME/ 2/2019-2020 under
Section 13(2) of the said Act calling upon the Borrowers/Co-boerrower/Guarantor/
Mortgagor M's Mobile Bazar (Borrower), Add: Gazole Bus Stand, Disi-Malda,
Waest Bengal -732124, Mr. Rabiul Sarkar (Proprietor and Mortgagor), Add Vil
Mayna, Haldibari, Dist-Malda, P.5. Gazole, West Bengal -732124, Anoara Bibi
(Guarantor and Mortgagor), Add: Vill: Mayna, Haldibari, Dist-Malda, P.5. Gazole,
Wast Bengal -732124, to repay the amount mentioned in the notice being is
Rs.30,83,628/Rupees Thirty Lakh Eighty Three Thousand Six Hundred
Twenty Eight Only) due as on 13.11.2019 payable with further applicable interest,
penal inferest charges, efc, on and from 14.11.2019 thereafter as per the agreed
terms within 60 days from the date of receipt of the said notice.
The borrower/co-borrower/guarantor/mortgagor having failed to repay he amount,
notica given to the borrower/co-bamowear/guarantors/mortgagors and tha public in
general that the undersigned has taken peaceful physical possassion of the
properties described herain below in exercise of powers conferred on him under
section 13{4) of the said Act read with Rule B of the said rules on this 2Bth day of
Movember of the year 2022.
The bomower/co-borawes/guarantor/martgagoer in particular and the public in
general are hereby cautioned not to deal with the properties and any dealings with
the properties will be subject 1o the charge of Bandhan Bank Limitad for an amount
of Rs.30,83,628/-(Rupees Thirty Lakh Eighty Three Thousand Six Hundred
Twenty Eight Only) and interesttherean.
The borraower'sico-borrowers/guarantor's/morlgagor's attention is invited o the
provisions of sub-section (8) of Section 13 of the said Act, in respect of time
available, to redeem the secured assats,

Description of immovable property
Equitable Mortgage vide deposit of onginal titke deed No, 408772014, registered
before Additional District Sub-Registrar, Malda, District - Malda, P.5. Gajole, Mouza-
Bandhail, J.L. Mo, 82, Khatian No.-13 (R3], 201 (LR-Qld). 3375 (LR-New), Plat Na -
178 (R5), 284 (LK), Nature-Arkandor {Dokanghar). Area 68 sq. fl. On the NORTH-
Property of Dinesh Sarkar, Anil Sarkar and Rajkumar Sarkar. On the SOUTH-
Property of Avijit Sarkar, Dilip Sarkar and Sitesh Sarkar. On the EAST - Ayatul
Iskam's Shop No.-4. On the WEST - Property of Sitesh Sarkar and Dilip Sarkar and
Shop Mo.-2. Owner of property: Rabiul Sarkar

Date :28.11.2022
Place : Gazole, Malda

Sdi- Authorised Officer
Bandhan Bank Limited

Motice i hareby given that the Maticnal Company Law Tribunal, Kolketa Banch -1 has
orderad the commencement of a corporale insohlvency resclution process of the Moy
Blues LLP on Movemnber 29, 2022 vida ordes no, CP{1B) Mo, 245/KB/2021. (Dabe of recaip
of order by Interim Reschudion PFrotessional is Movernber 30, 2022).

The creditors of Moy Blues LLP, are haraby called upon to submit their claims with proofon
or belore December 14, 2022 to the interm resolution professional at the address
mantionad againstendry Mo, 10

Thi financial creditors shell submit thelr claimms with proot by electronic mesns anly. All
other creditors may submd the claims with proof in person, by post or by elactranic means,
Subriesion of fafse or musieacing proods of claim shal atrect penalties.

Date : December 01, 2022

Place: Kolkata it

Arun Poddar
Interim Resoluticn Professional
In the matter of Moy Blues LLP

htips:/www bankaauctions.com,

Lot | Lot Mame Location Reserve | EMD | Incremental
No. Price (Rs.| (Rs. | Bid Amouni
Lakhs) | Lakhs) | (Rs. Lakhs)
1 | Factory Land | Plot No.&1, Block A, Secior 57,
& Building Fhase W, Moida, District Gautam | 925.00 | 92.50 .00
Budh Nagar, UP-201301
2 |Factory Cand | Piot No.3, Block E, Sector 59, |
& Building Phase I, Moida, District Gautam | 2695.00 | 269.50 .00
Budh Nagar, UP-201301
3 | Plant and Piot No.3, Block E, Sector 59,
Machinery | Phase I, Nolda, District Gautam | 13230 | 1.33 0.10
Budh Nagar, IFP-201301
4 | Factory Land | Plot Mo: &14, SIPCOT Endystral
& Building Park, Irungattukotiai Villags
and Plant & | Sriperumbudur Taluk, 310.00 | 31.00 215
Machinery Kanchespuram District,
Tamil Nadu
§ | Factory Land | Plot Mo: A14, SIPCOT Industrial
& Building Park, lrungattukotizi Villzge.
Sriperumbudur Taluk, 276.00 | 27.60 2.00
Kanchespuram District,
Tarmil Madu
6 | Plant and Fiot No: A14, SIPCOT Industrial
Machingery Park, Irungattukottal Village,
ariperumbudur Taluk, J4.00 | 3.40 0.15
Kanchespuram District,
Tamil Madu
Naotes: a) In case bids are received for Lot 4, then bids for
Lot 5 and & shall not be considered
7 | Plant and Plot No. 12 Kuthambakkam
Machinery Village, Poonamsalle [aluk, 91500 | 51.50 029
Thiruvalur district, Tamil Madu
g |Vehicles Plot Mo, 12 Kuthambakkarn
Village, Poonamalle taluk,
Thiruwaliur diztrict, .80 (.98 010
Tamil Madu
I%I;I: 2-tlnTEI’I']uEI:nEII\l:aﬂil:m: (2-12-2022 | Last Date for Submisshon of Eligibility Documenis:

gg_lﬁ 2-nnTEI:II:FEI.:EIamﬁ:m of Qualitied Bidder; 19-12-2022 | Last Dale of Inspection;
Last Date for EMD: 28-12-2022 | Date of Avction: 20-12-2022 from 11 a.m. to 1 p.m. (with
unlimited extension of 5 Min)
Interested applicants are required to deposi EMD amount either through NEFT/RTGS in the
State Bank of India, BANK Account Number, 10642213137 Beneficiary Name: Deltronix
india Limited - In Liguidation IFSC Code: SBINODTO6SS or by way of demand drafl in
favour of Deltronix India Limited - In Liguidation drawn on any Nationalised or Scheduled
Bank.
Interested applicants are adwised to refer to Bid Document and submit completed Bid
Documeants iiF-Eﬂﬁl with proof of depaosit of EMD in hard copy bo the liquidator and upéoad on e-
auction websita htpsyYwww.bankeaictions.com before the last datetime of submission,
The Applicants may Contact undersigned or Mr. Himanshu Bansal - 7492942118, Mr. Jatin
Komar - 9315755953, Email; cirp.delronixgegmail.com or Mr Winod Chauhan {Team E-
Auction Agency) ; delii@c 1india.com, Ph: +91-981 3867931 forany assistanca,
Sunita Umesh
IBB! Regn No. : IBEIPA-001/IP-PO0O0EN 201 7-201 810165
Liquidator : Deftronix India Limited, (In Ligwsdation)
Email: cirp.dettroni i@ gmail.com

Dale: 02122022
Place ; New Dethi

Otice : ; M5, UCC & Associates LLP
Chartered Accountants 1315, Ansal Tower, 38 Mehru Place, Mew Delhi-110019
BANK OF INDIA CPRanRe-Y
[See Rule-8(1)]

KOLKATA ZONAL OFFICE

financi“. Ep. .in

Bank of India

BOI*

Asset Recovery Department

5. B.T.M. Sarani, Kolkata - 700 001 Ph. : (033) 2210-7448

POSSESSION NOTICE
(for Inmovable property)

available, to redeem the sstured asssts

Whereas, The undersigned being the authorised officer of Bank of India under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 and in exercise of powers conferred under Section 13{12) read with rule 3 of the Security Interest (Enforcement] Rules, 2002 issued demand notices
calling upon the borrowers to repay the amounts mentioned below in the notices as dated below within 60 days from the date of receipt of the said notices

The borrowars having failed to repay the amount, notica is hareby given to the bomowers and the public in general that the undersigned has taken possession of the properies
described hergin below in exercise of powers conferrad on him under Sub-section(4} of Section 13 of act read with rule 3 of the Security Interest (Enforcement) Rules, 2002 an dates
mentioned below, The borrowers in particular and the public in general are hersby cautioned not 1o deal with the properties and any dealings with the properies will be subect
o the charge of Bank of India foramounts and interes! mentioned below. The bormowers' attention is invited to provisions of sub-section (8} of section 12 of the Act, in respect of time

Name & Address of the
Borrower ProprietoriGuarantor
with Branch Mame

Description of the Immovable Properties

1) Date of Demand Notice
2) Data of Possassion Notice
3) Outstanding [(Rs.)

Borrower: Mis Dakshindari FL Off
Shop Private Limited

Diractars: Shri Totan Saha, Shri Tarun
Saha & Shri Tarum Saha

Branch: Vivekananda Road

Enrmwar: Mre. Aparna Mondal
Branch: Vivekananda Road

All that part and parcal of the properly siuated at Mouza-Houri, JL No-67 Pargana-Magura,
Touzi Mo-151 in BS and LR Dag Mo-632, RS Khatian No-47 and LR Khatian No-1003, 1004
F3- Modakhali Under Satgachia Gram Panchayat Dt- South 24 Pargana. Bounded: On the
Morth by: Property of Ranjamoyee & Anita Saha. On the South by: & Wide Common
Passage, On the East by: Properly of Jaydeb Saha & Sukdsb Saha. On the West by:

F'ruper"y' DfHEI‘l]EI‘ﬁEI_},-E-L‘ & .ﬂ-nna Saha
F'.II 1}1.&1 part and parced u:-f Ih-'t pmpert'} sifuated at Shop no-d Ground Floor, Mouza-

Malipanchghora JL Mo-1 Dag, No-96, Khatian Mo-342-344, 347-348 Howrah Municipal
Corporation, Pramigas No-20, Sudhamoy Banarjea Lana, P.O- Salkia P.5- Malipanchghora
within Ward Mo-2, DT- Howrah, Pin-71110&. Bounded: On the North by: 19 Sudhamoy
Banerjes Lane, On the South by: 80, Sashibhusan Mukherjee Lans. On the East by:
20'W Sudhamoy Banerjee Lane, On the West: 181, Sudhamoy Banenes Lana,

1) 2R

2) 201112022

3) Rs.28.49,201.26 (inwords Twenty Eight
Lakh Forty Mine Thousand Two Hundred
One Rupees and Twenty Six Paisa)

1) 220402022

2) 291112022

3) Rs.T46808.11 {in words Sewven Lakh

Forty 3ix Thowsand Eight Hundred Eight
Rupeas and Eleven Paisa)

Borrower: Mr. Anup Kumar Ganeriwal
Co-Borrower: Mr, Vikiram Ganeriwal

Branch: Vivekanamnda Road

All that part and parcel of the property situaled at Holding No-27/41 B K Paul Temple Road
Flat on 3rd Floor P.O- Belurmath, P S- Belur (Formerly bally) Ward No-20 DT-Howrah Pin-
711202, Bounded: On the Morth by: Others Flat. On the South by: Cthers Fizt On the
East by: Corndor & List. On the West by: Openiosky,

1) 22092022
2) 291152022
3) Rs.15,12,881.29 (in words Fifteen Lakh

Twelve Thousand Eight Hundred Eighty
Oine Rupees and Twenly Nine Patsa)

Date : 0211212022
Place: Kolkata

Sdi- Authorized Officer
Bank of India

Kolkata
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W. B. AGRO INDUSTRIES CORPORATION LTD.
23B, Netaji Subhas Road, Kolkata-700001
WebSIte Www. wbagromdustnes com,
Email: wh.agro@whbaicl.com
Phone No. 2230-2314/2230-2315
NleT No. AIC/ PD/ EE/ NleT-05/22-23 (2nd Call)

Tender ID: 2022_WBAIC_423413_2
E-tenders are invited by the Executive Engineer of West Bengal
Agro Industries Corporation Ltd., Kolkata, in two bids system
for the supply of 04 nos. Blowers from the bonafied,
eligible and experienced Manufacturers/ Dealers having office
at Kolkata.
Bid Documents will be available from https://wbtenders.gov.
in/ nicgep/app

Last Date for

ubmission: 09/12/2022 at 16:30 hrs.

RRE, 205v-a7 T Ry [y

TENDER
NIT- 13 OF 2022-2023
Purba Medinipur Zilla Parishad, Ganapatinagar (Nimtouri),
P.O.-Uttar Sonamui invites two folder system e-tenders from
eligible & bonafide contractors for Zilla Parishad works for
NIT No.-13 of 2022-2023.
Requisite information is available in
www.purbamedinipur.org/ ZPPage-New.htm

Date : 29.11,2022 Sd/- A.E.O, PMZP

ASANSOL MUNICIPAL CORPORATION

ASANSOL
CORRIGENDUM  1st Call 1st Corrigendum
Notice Inviting E-Tender
Memo No.- 883/WS/Eng/2022 Dated 30-11-2022
Itis notified that the intending bidder will read the following in connection with
E-Tender Notice No. ET-228/WS/Eng/2022 dated 17-11-2022 for S| No.- 1,
5,6,7.
1. Document download end date 12-12-2022 instead of 28-11-2022.
2. Bid submission closing (online) 12-12-2022 instead of 28-11-2022.
3. Bid opening date for Technical Proposal (online) 13-12-2022 instead
of 30-11-2022.
Allother conditions are remain same.

the website

Sd/- Executive  Engineer
Asansol | Corporation
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OFFICE OF THE COUNCILLORS OF THE

GHATAL MUNICIPALITY
Ghatal, Paschim Medinipur
ABRIDGED TENDER NOTICE

e-Tender is invited by the Chairman, Ghatal Municipality, Ghatal, Paschim Medinipur
for the work of & “02 Nos. works of Construction for Godown and 1st Floor of
Market Complex at Central Bus Stand” within Ghatal Municipality under 14th FC/
Municipal Fund as mentioned in the N.I.T. No.: WBMAD/GHATAL/NIT-4e/2022-23,
Date: 01.12.2022, Tender ID: 2022_MAD_428750_1 to 2. Details of the tender may
be seen from the website https://wbtenders.gov.in and www.ghatalmunicipality.
com
Sd/- Chairman
Ghatal Municipality

Shankarpur-l Gram Panchayet
Vill.+P.0.- Shankarpur, P.S.- Baruipur, South 24 Parganas, Pin- 743610
Notice Inviting e-Ten
e-Tender is invited from the experienced bidders for execution of different works. NIT
details given below:-
NIT No:- 08, Date: 30.11.2022, Fund: 15th FC, Scheme: 01 no.
NIT No:- 09, Date: 30.11.2022, Fund: 15th FC, Scheme: 03 nos.
NIT No:- 10, Date: 30,11.2022, Fund: 15th FC, Scheme: 01 no.
Date of Publish of Tender: 01.12.2022. Last Date of Submission: 09.12.2022. Date
of Opening of Tender: 12.12.2022.
For details information visit www.wbtenders.gov.in & undersigned GP Office.
Sd/-, Prodhan
Shankarpur-| Gram Panchayet

e

o R

SR At 930 g <t ST A, o T 2SR W (RS 2ETSb RS (27 Fr2re<) AR BSAIRU6G CHICAI-~piIfe elis fors (3 forpare»
ATFF A WEEIe | @ v < ol AT <0 0o forgerebtam wfimi: i ik o, o3 wal, 8oofi/ 2w «a @1 i i e, _ CIN NO U24119WBZOU3PT0095643 _
Siiel 3 (20 8 *Tlea] (@B ¢ . A | (/e sfiatatel FCaf) FAeTO-a00084 [N [ — P — ) TS WIS THH @1, 2058 97 @G S8
& R (9 C N § “Afésrer e Rion 2 size o Teafen «% ¢ s SR = [ [ eotiees swsron izt zeam o S5 (TR, 1055 forgRre elfEF Afafs foroeied o
SR 6T FA-[CE AT (BT 2002 oI | @53 A=A o AT AT (e 20T © P YT ey — e P p— s
YR A CRMA- CRA| e e G351 O ToRmle | |ofm afiars oo eftee Fs @ frrrem oo b o o) | | ogon s 2T ST € S 0v.33.2033,
5@3 whd @l 5§-§ ThE GhA S e | 2= e 2 https://ncltauction. auctiontiger.net Y 3@@@ S SR 0-31 7 . .
TG RCG Seo (O R, TG SIPIR | BM121 IR GBI | | o sy 2 frem frasmeti et caein o Tz s v Feg e ofers P [ | ;Cmﬁw:;wvg%%m B %:ZMW%%@
Y@ (ATF 50 (AT (FASTICA 79l (FCOCR IS0 *20S = Zanfe . | el sz g e @ o, 33 >4 T 75D, e, Wﬁ@mw@mﬁz(ﬁm)mmw%wﬁwaﬁm
TR SIPICS 71T | FCER €7 ‘:n?[c‘d?f AT | W OIRE (O | [ Fem | oftefen | o (e e | o 79 (T 21~ o i - 20003 DU e oot Rard 32.09.2035 SR WA TEGCS S0 Grtor cor=if o
FoTRa e 2 - BiRgple, STl (@9 SYS e FipRreha aal G e | 2= 25w htps:i
ot et focal et Rer Ricerfora ARG | T e | T || [ o G el st o || gy auctiontigont 1 0 e < o e
SE | OF G [UEHE SIEEeTETe AEe s Wit S | @i o | e 0%’"@ }Qﬁﬁ'ﬁﬂ 2 9.350,4¢,000]- [3 03,09,¢00/- o [ Zerreet crceoom aom T = o toxe :Z, < e m ﬁ??ﬂg (ij:;g
(P VLA (Ol Bl a9f 208 Atz Reafa) e, | fem | s | e it e e M: e 2
et | FiEd, oA A @fics @sesie oo T | 9ese | s oo | . vl I O R B T ot AT £ vy oyt e | ssnont-
I o < < R, eI S, 38 | @ (o | o o W:é%ﬁ o s o RIS e A ¢ afin gjﬁ'»;;;ijm v o | 992,099/~ 40,000/
SE-St-30 WO (S5 (o PLAA IS ©wg e oA omsizn (WFW) wﬁﬁ'{) g0 0 | o B > ferma rare-ﬁ*ﬂm IBBUIPA-001/IP-P02237/2020-2021/13387 renon aas ! wrerel SAAGI
oY § ; T o 2083 A I S TS Frafire e : <3 @, S8 s8f wiem e e, @
TqE, elRCe WP ACACE LG A | AR <Bie B, e -9 zS | e : RSB e e FATLT e 77 67 @ 5D | o
2034-41 OrF TR AGMA R SEe A AR SEEALLE i £ el AT e i e 4 o o et
i - ' i | omereie, | e | ofenmm | sefemm [Tesessool- [tuseon)- e e ! e A2E G ST TR o O 0€.53.30%3 |
ﬁ * ’ 2~ WiZfS: ca.arunpoddar@gmail.com
TS| 2059TT AAgia fuiprel w9 TR | s SR A o, e | frmm | e | sews b — i B e 2T e @ e il
, cee: ? o0 05! so oot Fravgszsd effeFm v CovTe 2R AT = - " "
ot <ol 53851 SIPIC  SIIEE 9G4RS 7z 2o HeEl o, [saenose| T | S0 il T A GO T ST S, v53 8, BT (5 1, e
WA TG K051 S (ARSI G wTErs i few teft T | v | 2 e < A € 3 057 900, 4, TR - 800 <00 quﬂ‘;‘wmmm" " st el o fefrs” e "efese
o SR FRE (ol (et | soom | CFFT coss s - i SefS efiet: orpnjoy@ancoraz. com 2.2 fim Rl 70 e, S - s 7, Gl 3 TSR 7, 2R
C"TC’J’F@T 9.9 *fSleH] | <) sl « i “5“;‘{ o3| Wi TR o wifRd 38 fETTHR, 2033 (TR 22TR O (T 38 ) Rt s o @ S| THfere el 3-fer eife ks A G AT 2E A (A
& @ o RS p— | [ s e an e e : ret S, AT T e,
¢ dq2a A3 9 = 2 = & ) e e, are | A fermm | ose 7 | 500,000/~ | 50,000/~ = TR G, ¥ g T3, G TR 0000IVIHA-09D UEDO Ybe8 [ €& [ ¢ 0av-Ybde “hoo, TTuE WET: nch@
FFNECS =7 83 * s (o6 gy g § o At <t ze: | e i \5;:?@ iy 289 M0 R ()1 79 (R) e o ;u;;:;“;ggz;;wﬁm oG foTsl W G (PRI SIICal, W A S S SICed Gy
2083, BfFd 35.33.20831 b s o | x| o R sl | I P e ] e e 000l ) ST |
CoTATE, ST S (AT 0 | | 2rafgan 2efm, o @@ew S3.00%0 | (T s T e fics 24 Pk SN ® 0,000/~ 7 T
ﬁ"f W’Qﬁ‘g @m‘% ENWI‘%B (ST, ﬁm @F{-ﬁ-n;;é | (e Fom oo 32 ferrmm Wmmmﬂfﬁﬁwwm) WW(me@@@%@ . ”"131? WWW m%gm
Elkares g SEASEES T o R Wl e (24f) o ol T 20 GOB WE o 2R @raga-g, 3, ,
- ferfarets e &y (B R & (- S ekl ety o 38 () <3 ooz e G o7 hitps://www.ibbi.gov. < :
- S g ps:/www.ibbi.gov.in/home/downloads FAFTI-00 09, FFMIF T LT SFTT 7R Shrbn b Sra S, WZGRGAT (FG: SBIN
BIfeTCaCz s oI A1 S | (gegonorzesossess e 2 i ST | | e (X) S efefime e e e | e o - et 0057353 (9 AR BTt AT |
Cﬂ% W‘@ oo “fel 9l I 0 ¢ FICGE A ¢ G e2E s [ e | v e | sefemma [T aseso000/- [ 23,08,000/- — - - 8. 77 ETSlE 24WTG e franaIe S A 40 S 20 G e el 2 (R (Red!
7o GBI =TT (el 2SI 215 - i soss [ R a1 Ry e a1 20 A, C T B, O (- ST <A 20 | 3T RICA o7 72 0 A1 | Wegelz e B-2fBAnrs (GarAmient Ffsren 3-fem ot
<81, A, > @ S | Frafrs @l <o, o | R IO - AT TP GUHIeE=a 20m 7 (R FCA0Z 38 TOFE, 2033 S w6 7% 2o ot AR e O
e — Tender Notice 5 , oM, JQ;QSoIoo'oEmn N e, AT | 08¢ >:‘T’:‘m T e T G;":;Trm Fift(eeR) = 28¢/ 3 203> Fofere | (Tl it etemel Ty w6 2T | | ¢ fraRruha ot 91ae vl ST S 1 CUGRIGAT R 824 41 et a1 SR e <7 |
e-Tenderare invited for works as follows: ?FU‘ 3,a0,9 uaoo’ﬁﬁ;[l Jr e COPT | o @ﬁﬁ;ﬁq »m:? ifad % <o W;r 2033) 1 s o e . 2efersTn 2] 2y e St Feifie smicm st e e Reasea el e 1 w0 e
- : : i 7 | a7 AT <77 1 ol s G <
1. Name of work:- Annual operation of | | ¥ ¢ R I%W@WW £oua (Wﬁ; so0 &% Qw 2033 ﬁﬁgijiﬂﬁ;@%@ﬁﬂ @gwﬁﬁ%[?ﬁww-aam, Wﬂ:"bo im@@%zg—@mi?f mmw net (747 a1 ucppl.li il.com @ (37 T
one no 250 KVA Diesel Generator set | | 2033 I Tt oIffd/7om s 20.53.303%4 ST | T | e R AT ST W AR G (TR T T IO T | S /-
installed at Toll Plaza complex at| [%7# 511 ceaemina <as wifes @ | | T @ S | s forrm | v fonmm [Raeaseos)- [T aesssoo)|| | snemmrmse stom A emiems T FHCS AR AfETeOIE, SRR 71 Ao e | . f. iR, frgzrese
Vidyasagar Setu under HRBC for| |~ e i a1/ ceifere e et - e, o | R 2033, 088, EEEEL] Wik faet @k R 2mieis S el s =i | TR (FICA-sraife 2l e zm frgzreem)
12-Months. T TR | 2 (G ol W\“’:W e, oo | sxavae | T | seee ™ EE /- afirs 79 IBBUIPA-02/IP-N00530/2017-18/11692
Tender ID -2022_HRBC_428003_1 | | ST/l SeCiel 1 209 <71 K (1S 5 33.0051 | (36w 3¢ B e fico 2cq] e R €0, (7% (51 (AT, o7 o1, FTe1-400 035
e-NIT No. HRBCAPM (EYNIT/O7 | | TSR SFeta A1 ot SLoret e 20 ‘ ce e | ofefs seforrm ||| : o> o, 2082 PSS B TN m @ uccppl, -
(2nd Call)/22-23 e ot & <A 2k ez e (| soo B | e B 2033 3 : TS e g e - e | | 2 P 5993056703 T 13003 LoLIO
Last date of submission of bid (online)is| | 21 =0 WW,C"W’;;;':;C;T“" e T | -
09.12.2022 up to 10.00AM OIS IS h = SAfafRE-
Other detailljsp may be seen from the (MISC-276/202223)| | @ | G-l | e | 3% * Taneoo0l |3 000/ [ T 31\551 ! o
website'httpS'//wbtyenders govin Wﬁ’?ﬁ!ﬁt‘ﬁ‘a ﬁwwwerlng'l'a‘g;}a‘lh_vgys - e, G | R 2033, 2033, e a,ﬁ . . A Tl Cae S [F=1-5(3) 4]
! ¥ .gowv.in. gov.in / www.ireps.gov.in~9¢ . Tt 39,90 T BRI ‘ﬂlmgﬁu'[ 7 N
Joint Project Manager (Electrical) | - [ qumerresawi: [ @EasternRailway T, oo S ss00%1 | oo se aj:mw; + @{ TS fFei@ fBotrrs
HRBC I Eastern Railway Headquarter priofior | a0 sefeprn Bank of India 3 . Rl . 7, S - 400 003 (A (098) 1350-288b (g eifen W)
> s Fog 2033
E— e v e o ] ]
= eI, T o 3 a7 i e, FiFERbEZre=H wre Reatforaret ST e GauEpias s FReR 2510b <, A < FRRSRG THIT (i D) =
w<Fre 3o e 2 feBiRamtHion-aaw Taficer o e, G SR SR, AR, Wil RE 2 e wiRe efem maefEe aooa—ﬁﬂ?ﬁ!;—é}jﬁﬂm vr%—\:?vw-m >:(>;)u?rm;ﬁvwwmwv@mmww@ﬁﬁwwﬁc;wﬁﬁw:@(iﬁ) aﬁmﬁ::ﬁmw% AeEelslel -;:%:mﬁ:;mﬁm@ﬁ%vﬁﬂfwmwg
203320, TR 43,5520 (7 <R (5T Ref ¢ 2 @i/ 08 O | | https:/incitauction.auctiontiger.net <1< (74 (T T ) fe e T (T 90 o T AT TS T
> I N 2033-20 ¥ T-(buifa, wifdd wo.ss.[ |3 SR 2, 2SR e T, i, ety el <9 carel, BTl B 57 <A TS 9 TG, ROARSIT 4B & TR ST ergTe (e 2 ) 200 A, ol <ot s S et fzvreettes ey e RS TH0705 <reniens
B/ s /57 e, e, Smas 30331 (@l e Bfgfm//s /54 ZaTe WW‘T‘W@WW‘W e elfem w2 WWWW’WW T, 300397 T b~ A 250 T FT (T 5.0 ~7 AT (8) SR O Bofey Sifofe Frorar, ol sraie an Aeivs e wifird |
1 e (wnreeT), ReT, FRiS-a00 Gﬁl@m' Py S5 IS, 3 o, 2033 wifdd % 35,0000 (A 20 fCEmE, 2033 [ €006l *7@ i RCFTSI AABTN 14T & AT sl < OvTa] 7ok <o 25 (A, e (e 2 Rew i oicay Cofel cetaefer (oTercvre) o1l <o) < 2 7o Cal (Pl elola) Covriotel BTTere BIse <= wyeifd 7w <1 o 2o«
o038 frfafde ite B-Toifacaa o e GO (e, v e (o wele GRS Bigeld -« Z-fwm wibw hitpsi usia——
: FRLES AT, P vogos fEffe wite neltauction.auctioger.net (8 @Al 3-(33¢] raokaS5@gmail.com IR Z-Sse G e BToisice 7 I <l 205 ST G 0~ HI-Clel (+r) el WAL, 21y T 1A, Fafie wifevesices e 20e |
(ORI g T 2 SIE A s 2B | |3 Graifarcrara oy (ol o g hitps:/ncltauction auctioger.net < <1 &% P SFPTRICAR Sy GRS ef & o3l e [ wifa frsfea wif
3 feBiR-Fos-eam-2033-20 | %4 I | PO AN 8 (T (4 S (2T praveen, | D: 079 6813 6854 | Gil: 33 334 b3y | 374G AdeZrel/Fafks/immia A rfen fRamet ) SEAQLER
AT R R T GO | | ot s o e i o ‘ T 2 | v S o, wlaR & o1 AT, G T @ A @ T |t i 7T 2w e aifi
e TS o1 ol ]%ES?? (W‘<h>>i;fmm 3903 00 a3 1 AP A T2, GINTEA 7 58930 04300 ~4 7 SIS A | ©) FrEt SifFE )
e Tl (e N N 100 (2TF 9b. G PEDR | 3 e Dimm TORR W (SRS 2RSS BT (39 R Wi . e o s r— o o 3) 34/05/303%
sos /f/fore ety e | e | | i (G5 ©RG aa anaifE A # 000v0¢088eAC IFSC ICICO000006" (2T AMTASIT (g IFCTIS AN (26 i :j'ag" A WY e Szﬂ il Cﬁﬁ:‘jﬁg\;“\, ;ﬁm ‘?ﬁiﬁt ﬁ@: ):;sizjgai;az\ aaw;;w\ w\;; 0 {ajnjioa
FE ¢ w00 T AT 2| STz, RO € i G S T AITA) @ S T | 2iizTes Frfitse HELEICHICIERS R GETeR oA MR-v009, - AR Aresifea
el «oom\:n ﬁm:Tﬁalma . mﬁ;’mmﬁmﬁzqma;\" wae| |9 em dEm sosw wfita A o o o TR o i @ awt Roragantcl: & coren =, Frowe e | AT ST, (&l- 7 38 Aol & SRFES TIfen <3 @ SRTsEg KT S || 9) ,85,205.%8 B (<0 SIlbr
WIWWWW\&?’H TS B | R BHRASR § 3,43,900 maﬁ' frazens ; e m(g?a‘ ”?’“"m”“‘"“ % A o A AfTafEe: Tera: auwi @ el T TfE, TR b 3B 2 I AT | ot | ST 2 2T < DI R oA
c#l;!m‘aﬁﬂu\;.g_io&-a%vpm. B BT Ao e £ o v | wratan e e et R G RO AR 6 7 A2 7%, 300 : el et i >l i
o GRS Es | | e s T ¢ o W | (B qrga | | 8- FreRebs ey wif¥fe senme 20a o TRd T SRHeAtE P (o i i~ SfaeAlae! (eas we-5, ol 7¢-py, A qe-083-088, ©84-98y FET!
'@mﬁ\. ffes o . S (TR AT 5 (A (et e (i Wi wl ol | oig w3 o woite | || wete@ien: St wetef wwwm S AR, ST 760, ST IR G, oI o, < sl | ) 33/93/303%
eI A T | O e T g 22.52.3033-0 o7 OBl | 7TeT FCAC, k=30, TR I (o, ¢ 8 :
www,ireps.gov.in (< ST T | T AR TS TR T 51 1 T G % 4ATT TN WAL Ty e feras . o g X s < Q) R3/35/30%%
(Bota ARt @ S e STTEE tat: s @ GG FR-0 G W, (G- BT, PA-a5 3 S 0v « e 2es Gall (e 7k-8 Frifea
SCIPIRCS 2-(BIfRCR ST 1Ty : i G RIS (BTA BRI FITE ST 1 T | SR S ratEe: tar e IS (T, WEeTel: ©) 9,80,606.55 B (<0 S T
(st o s s s | (v gouim T 50 6|, s o o 1 o e o v e T o, A4 <o 5 T8 AR ST T S, S <o | SR T e S e
5 e [ AECH -G ST Gl Sy LT A O | (A 7] WAl BT (7 (ATl e 2oyl e S o i | > *Its- 8 R (=1, - > E ; ® i
;"(E z;' };m@' © I " ﬁﬁg %WW%@\@ e are| | WWW?&%WWEWW#@WW%&WWW%# (AT A SR )
R (RIS STeaITeT Orpl AN (10 : - . A1 AT 20, CRIRe, ZerE 2ol wmeita S OB (R8T (@0 Al B AIE it
iﬁ'ﬂﬂ;w?ﬂfﬁ{ﬂfﬂﬁl ST S SR ) 20 A G9] ﬁ%@%ﬂw;mummﬂw%g%mﬂga@?@ e Aerrel: @'Wz%i‘}_w?‘” WW i T-24/83 RITE. #1151 (G~ IS, (7175 (oo, 2FTl- (o0 (<o A1feT) ear6 3 i:;:i;:zz:
(CONg0I2022.23| | TP ST SIS AN AT ST || e oftte st v e et rgh o S e et rghuss o e ||| TGRS R fe T | 230 Com-21eT, Bif- 235 %03 @ SFES 82 S 716 <1 < & ST ST 7 | s a Bt
07 Ao S ZA | (CON-90/2022-23) (ot SiforIel aigel et 1 | 9 e el Gl e e wioer ea 11 it e e . ' . . . e . ©) 3€,33,bb3. R BI (<[~ =T
(ota e eTramies dianrail et S G, MR L SRITHE F915, o SRTe 6 b, sAfsra: et e o oz
go;l|n/WWW|reps gm&g‘ |anra£1_wgys Wﬁﬁ@mwww.enlndlanrallways. /- TR ’ ’ ' At h @i Bt @
TR @EasternRalIway gov.in / www.ireps.gov.in-46 AeTI T | S AN (M ) KEMIRI]
I Eastern Railway Head ammap e [ @EasternRailway . - . o —
astern Railway Headquarter 4] . Siffid: @0 ACCH, 3033 (e =4 IBBUIPA002/IP-N00286/2017-18/10844 wifed: 03/53/2033 /- e 1
Eastern Railway Headquarter 2 TS (G315) — 5483884, F-(Z7 — raokas5@gmail.com ZH el RIAREE
o0 o o0 o o0 o oo o o0 o oo o oo o oo o oo o



